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MINISTRY OF AGRICULTURE
(Department of Agriculture and Co-operation)
NOTIFICATION
New Delhi, the ZSth September, 2007

G.S.R. 631(E).— [ exercise of the powers conferred by sub-clauseqit) of clause (e) of section 3
of the Insecticides Act. 1968 (46 of 1968), the Central Government, after consultation with the
Central Insecticides Board, hereby makes the following amendments in the Scheduie to the
said Act, namely:-

[n the said Act .in the SCHEDULE. afier the existing entries. the tallowing entries shall be
inserted, namey ;-

Chromafenozide

Orthosulfamuron

6-Benzy laminopurine
Hexamethy ldisilazane

_Krcsoxim—:’\'leth_v!
Spirotetramat
Mandipropamid
Chlorantraniliprole
Prodiamine
Fomesafen

Topramezone

Pyribenzoxim

n-Heneicosane

—tert-buty [-3"-methy [-2'-(3.3- xyioy hchroman-6-carbohs drazide

1-(4.6-dimethoxypyrimidin-2-v1)-3-{ 2-{dimethylcarbamoy | jpheny |
sulfamoyl] urea

N-phyenylmethyl-1 H-purin-6- amine (6-benzylaminopurine)
Hexamethyidisilazane, reaction product with sifica 1CAS)

Methyl{ E}-methoxyimino—[2-(O-toiy toxymethyl)phenyl} acetat .
Carbonic acid 3-(2,5-dimethyl- pheny}) -8 ~methoxy-2-oxo-1-aza-
spiro[4.5]dec-3-en-4-yl ester ethy| ester '

2-(4-chloro-pheny)-N-[ 2~ 3-methoxyv-4-pro-2-vnyloxy -pheny 10-
ethy!]-2-prop-2-y oy loxy-acetamide

3-Bromo=-N-{4-chloro-2-methyl-6- (methy [carbamovl) phenyl] I -LS-
chloropyridin-2-yi)-1 H-pyrazote-3-carboxamide

5- dipropvlainmo a,a.a-rifluoro- 4,6 dinitro-O-toluidine;
2,6-dinitro-N',N'-dipropyl-4. trifluoromethyl-m-Phenylenediamine

5-[2-chloro-4-(truflucromethy!) Phenoxy]-N- (methylsulfonyl) 2--
nntrobenz.ene) ‘

3~(4,5-dihydro-isoxazol-3-yl)-4-methanesulfonyl-2-methyipheny!)-(5- -
hydroxyl-1-methyl-1 H-pyrazol-4-yl)methanone -

Diphenylmethanone 0-[2,6-bis[(4,6—dimethoxy-2-

pyrimidinylJoxyJbenzoyljoxime (CAS)

CH, CH, CH,.C\sH;,
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Formetanate hvdrochioride  3-dimeths laminomethy lene aminopheny I meths learbamate
h'\ drochloride™
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Note @ The following N sifieations were fssusd eartier to amend the SU HEDULE to the Insecticides
Act, 196846 ot 1%8}, and published n the Gazette of [ndia. Eatraordinary, Part [L Sceven 5,
Subosection (1) vide number:-

1. (SR Y(E), dated the 9™ January, 1973,

2. G.S.R 823(Eh. dated the 28" September, 1976,
3 (i.S.R 200(E ). dated the 29 March, 1978,

1. (i.S.R STHE). dated the 67 October. 1979,

3 LS R O320E dated the 12 Fﬁbrmm 1680,

o G SR ST dared the 177 July 1982

- (GUS.RO30GLE ) darted the ES’f June, 1983,

8. (SR 39 E), dated the 14” November. 1985,
9, (J S R 2i(Fy. dated the 137 Januar\ 1987,

i0. SR 311 E). dated the __‘ May, 1987,

I (J S R 37 7E)dated the 267 Adgunt.i‘)%,

12 G.S R 73R dated the 307 October, 1993,
RS (', SR 10(E), dated the 37 January, 1996,

[+ S.R 338 E), dated the 21 November, 1990,

1S (:.S.R 621(E). dated the 27 ()Lt\bgr.!w .

HEA G.S.R 224E). dated the 26 “March, 1veYy.

1, (1.8 R 672 E), dated the "8 "nptt,mber 1949, .
15 ;.S R 868 E Y dated the November 20600,

19, (1SR 6N E). dated the 5° hhruar\ 001,

0. G.S.R 181(E), dated the 13% March, 2001,

. GSR29UE). dued the 19 :\pri 12002

A S R TTE L dared the 187 November. 2002,
23, G.S.R 32500, dated the 5 .|U|_.-'.20€)-..

hES G.S.R 378(E). dated the 247 June, 2004,

23, (.S R TA4HE) dated the 16” November 2004,
26 G.S.R 198(E). dated the 317 March, 2003,

o G.S.R 651(E). dated the 3 1" O¢tober. 2003,
28. G.S.R 51(E), dated the 67 Februm,,ouf) and
9. (.S.R 683(E), dated the 31" October, 2006.
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